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Copy to:

Shri Saptarshi Garg,

loint Registrar (Vigilance),

Gauhati High Court,
Guwahatl.

The Registrar,
Gauhati High Court,
Aizawl bench, Mizoram, Aizawl,

Casual leave.

Letter Dated 22.1t.2020.

NO.HC.Vrr-2U2008/ ts7 A

Z(
ft

Dated Guwahati November,2021.

Sir,

With reference to the above, I am directed to inform you that the

prayerforcasualleaveinrespectofShriVanlatenmawia'specialJudge'P'C'
to,i.t, ttlrot"., Aizawl on 18.11.2021, has been granted'

Yours faithfullY,

ed,l-

TT. REGISTRAR (VIGII.ANCE)
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1. Shri Vanlalenmawia, Special Judge, P'C' Court, Mizoram' Aizawl

roject Manager, Gauhati High Court'2
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